IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 01.07.2024
Date of 7
Applicati |Case No.
on
UMARAVILLI
1 |SUDHAKAR 22394/20 01.07.2024 QP(C)/38622/202 10 o
RAO
2 |s.c rswar 33195/20 lg1. 07,2024 17 (C)/15099/201 4, .
B.N 55407/20
3 |SAMANTARAY |24 01.07.2024 MA/123/2001 7 U
P.K 55411/20
4 |IRIPATHI |24 01.07.2024 |0JC/235/1996 7 .
5 |P.K DASH 22415/20 01.07.2024 ZP(C)/23383/202 10 .
6 |P.K DASH 22419/20 01.07.2024 QP(C)/14571/202 10 5
7 |C.R RAR 22420/20 01.07.2024 |WP(C)/9412/2013 |10 U
8 |M.K PANI 22425/20 01.07.2024 |CRLMC/1189/2008 |10 U
MANGUL 55432/20
7 |latx 24 01.07.2024 [WP(C)/5959/2024 |10 c
U. 55433/20 WPC (OAC) /3551/2
10 lcumorray |24 01.07.2024 |y, 4 10 C
11 1. swarn  |20439720 Jo1 07,2004 [NEC(ORC)/2997/2 |, .
24 017
MANGUL, 55435/20
12 atk 24 01.07.2024 [WP(C)/9869/2024 |10 c
MANGUL, 55437/20
13 Natk 24 01.07.2024 |WP(C)/9877/2024 |10 C
14 |s.r. ogua 22438720 151 07,2024 [WEC(OAC)/1165/2 |, .
24 017
MANGUL 55439/20 WP (C) /14945/202
15 ATk o 01.07.2024 |, 10 c
MANGUL 55441/20 WP (C) /15021/202
16 ATk 22 01.07.2024 |, 10 c
117 |P.K. JENA |55442/20 [01.07.2024 |[FAO/17/2021 110 E




24

MANGUL 55443/20 WP (C)/15109/202
18 | i S 01.07.2024 |, 10 C
MANGUL 55444/20 WP (C) /15308/202
19 |tk o 01.07.2024 |, 10 C
20 |P.K. JENA 22445/20 01.07.2024 |[FAO/18/2021 10 C
21 |B.K. DALAI 22448/20 01.07.2024 QP(C)/15291/202 10 C
22 |B.K. DALAI 22449/20 01.07.2024 ‘ZP(C)/HZ%/ZOZ 10 C
23 |B.K. DALAT 22450/20 01.07.2024 209((:)/15299/202 10 c
DR.GOPAL
24 |CHANDRA 22471/20 01.07.2024 [WP(C)/5957/2018 |7 U
BEHERA
ANITA 55475/20 ABLAPL/6385/202
25 | oanpa o 01.07.2024 |, 10 C
G.D 55506/20 ABLAPL/6313/202
26 | ek o 01.07.2024 [ 10 C
27 |P.CHULI 22517/20 01.07.2024 [WP(C)/6139/2021 |10 C
28 |T.BAG 22519/20 01.07.2024 ‘ZP(C)/HNO/ZOZ 10 c
29 |B.SAHU 22520/20 01.07.2024 |CONTC/3730/2024 |10 C
30 |G SUNDARA 22521/20 01.07.2024 ZZBLAPL/6276/2O2 10 C
31 [N C SINHA 22554/20 01.07.2024 ZP(C)/15224/202 7 U
32 [N C SINHA 22555/20 01.07.2024 ZP(C)/15224/202 7 U
33 |L MOHANTY 22556/20 01.07.2024 [WP(C)/435/2018 |7 U
34 |T.K. NAYAK ;2557/20 01.07.2024 YZP(C)/lSOOO/ZOZ 10 C
35 |A K BISWAL ;2558/20 01.07.2024 WP (C)/6803/2024 |7 U
M/S.SUDHAN
SU SEKHAR |55559/20
36 | JEnm, o 01.07.2024 |CMAPL/738/2023 |10 C
K.K.SWAIN
37 |R.R.DAS 22560/20 01.07.2024 ?P(c)/18924/202 10 c
38 P K SWAIN 22565/20 01.07.2024 ‘ZP(C)/MMF)/ZOZ 7 U
39 |J.R. 55566/20 [01.07.2024 |WP(C)/15272/202 |10 c




'BEHERA 24 4
40 |B N DASH 22567/20 01.07.2024 QP(C) /281797202 |,
41 |B. BEHERA ;2568/20 01.07.2024 ZP(C) /104757202 |44
42 |J P KAR 22569/20 01.07.2024 YZP(C)/ROR/ZM 7
43 |S. SAHOO 22570/20 01.07.2024 ?P(c)/10475/202 10
44 iRPI{PATHY 22572/20 01.07.2024 [WP(C)/8001/2015 |7
45 |B DAS 22573/20 01.07.2024 gp(c)/23448/202 7
46 |A K RANA 22574/20 01.07.2024 |ARBP/6/2024 7
47 |N.K. ROUT 22575/20 01.07.2024 QP(C)/18783/201 10
48 |A K RANA 22578/20 01.07.2024 |ARBP/5/2024 7
49 |S PARIDA 22579/20 01.07.2024 |RSA/406/2005 7
50 |J. PARIDA 22580/20 01.07.2024 ";P(C)/“%O/ZOZ 10
51 |K SAHOO ;2581/20 01.07.2024 |0JC/9254/1998 7
52 [K.C. SWAIN 22582/20 01.07.2024 Y’;P(C)/“%omoz 10
53 |R.K. SAHU 22583/20 01.07.2024 |WP(C)/7657/2012 |10
54 I;AI;APATHY 22585/20 01.07.2024 [WP(C)/7998/2017 |10
. ﬁéiANTY 22586/20 01.07 2024 YgP(C)/27084/202 0
56 |H. JENA 22587/20 01.07.2024 gP(C)/13463/201 10
. S;I;ANTY 22588/20 01.07.2024 Vl\TP(C)/25564/201 0
58 |AJIT KUMAR ;2589/20 01.07.2024 |WA/2766/2023 7
59 |P.N. NAYAK 22591/20 01.07.2024 |WP(C)/9829/2024 |10
60 |H.K. PANDA 22593/20 01.07.2024 |WP(C)/8097/2024 |10
61 |P. BEHERA 22595/20 01.07.2024 ZP(C) /113927201 |44
62 |AJIT KUMAR ;"2597/20 01.07.2024 [WA/2767/2023 7




DD 55599/20
63 | onaNTY o 01.07.2024 |CRLMC/2163/2024 |10 C
64 |B SWAIN 22600/20 01.07.2024 |SA/144/1969 7 U
GOPAL
65 |KRUSHNA 22602/20 01.07.2024 |CRLMC/1456/2024 |10 C
NANDA
66 |S J SAHOO 22603/20 01.07.2024 RSA/47/2011 7 U
MANOJ
KUMAR 55607/20
67 |yOHANTY o 01.07.2024 |CRLMC/2106/2024 |10 C
(2)
P K 55609/20
68 | OnANTY o 01.07.2024 |CRLMC/2117/2024 |10 C
69 |C. SINGH 22610/20 01.07.2024 |CRLA/98/2022 10 C
70 |A MOHANTY 22611/20 01.07.2024 |CRLMC/1930/2024 |10 C
71 |KSHITISH 22613/20 01.07.2024 |CRLMC/1919/2024 |10 C
ASHOK 55615/20
72 | Srnoo S 01.07.2024 |CRLMC/1432/2024 |10 C
P K 55619/20
73 OHANTY o 01.07.2024 |CRLMC/1219/2024 |10 C
P K 55620/20
74 | GoHANTY o 01.07.2024 |CRLMC/1181/2024 |10 C
RAKESH
75 |KUMAR 22621/20 01.07.2024 |CRLMC/760/2024 |10 C
ROUTRAY
RAKESH
76 |KUMAR 22622/20 01.07.2024 |CRLMC/760/2024 |10 C
ROUTRAY
77 |A MOHANTY 22623/20 01.07.2024 |CRLMC/1513/2024 |10 C
P K 55624/20
78 | OHANTY o 01.07.2024 |CRLMC/1435/2024 |10 C
79 |K N SAHOO 22625/20 01.07.2024 2LAPL/14547/202 10 c
80 |B.K. SWAIN 22628/20 01.07.2024 ‘ZP(C)/B%‘?/ZOZ 10 c
81 |S BISWAL ;2629/20 01.07.2024 |SA/69/1983 7 U
82 |R K BEHERA 22630/20 01.07.2024 |CRLMC/1173/2024 |10 C
83 |B.K. SWAIN 22631/20 01.07.2024 ‘ZP(C)/BZW/ZOZ 10 c
84 |M. NAIK  |55632/20 [01.07.2024 [WP(C)/15187/202 |10 c




| 24 4 |

85 |T. BAG 95634/20 141 7.2024 TP (C)1/15296/202 |

86 |s R panI 3202720 l01 07,2024 SPAFL/103647202 144
B R 55641/20

87 |gpnApATI |24 01.07.2024 |CRLMC/748/2024 |10

88 |p. BEEERA 20642720 |01 o7 .5024 [WEC(OR)/2087/20 | 4

24 17

8o [p. mEsERa 2207?20 lo1.07.2024 ZPC(OA)/209/201 10
P K 55644/20

90 | yoHANTY 24 01.07.2024 |[EXP/2/2023 10

91 |P.K. SWAIN 22647/20 01.07.2024 |SA/360/2000 10
ABHIJIT 55648/20 ABLAPL/4630/202

92 |oas 4 01.07.2024 |3 10

93 |D. NAYAK 22649/20 01.07.2024 |SA/315/1998 10
R.C. 55650/20 WPC (OAC) /2026/2

94 VALLICK 24 01.07.2024 | 7~ 10

95 7. swary 29651720 141 g 5g,4 WEC(ORC)/2408/2 | 4

24 018
96 | D sSAHOO 22657/20 01.07.2024 ZZBLAPL/1829/201 ;
| | ITotal 1894

NIC




